\ 2161 TEM NO. 43 Court No. 8 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil)...... /2011
CC 7425/ 2011

(From the judgenent and order dated 21/04/2010 in CMAP No. 8/2009

of The H GH COURT OF JUDI CATURE AT ALLAHABAD, BENCH AT LUCKNOW

STATE OF U. P. & ORS. Petitioner(s)
VERSUS

PRADEEP KUVAR TEWARI & ORS. Respondent ( s)

Wth A1 ( c/delay in filing SLP and office report )

Date: 17/08/2011 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE V. S. SI RPURKAR
HON BLE MR JUSTICE T.S. THAKUR

For Petitioner(s) M. S.R Singh, Sr. Adv.

M. Manoj Dwi vedi, Adv. for

M. Gunnam Venkat eswar a Rao, Adv.
For Respondent (s) M. A Sharan, Sr. Adv.

M. Apporva Tewari, Adv. for
M 'S Vi dhi International

UPON hearing counsel the Court nade the foll ow ng
ORDER
M. S.R Singh, |earned senior counsel appearing for
the petitioners seeking tinme to file additional documents.
List this matter after four weeks.
(Par deep Kunar) (Shashi Bala Vij)
Court Master Assi stant Regi strar



